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Ministry of Law and Justice [Noti. No. 14 of 2026 [Andaman and Nicobar Islands (Right to Public 
Services) Regulations, 2026]] 

Ministry of Law and Justice [Noti. No. 15 of 2026 [Lakshadweep (Right to Public Services) 
Amendment Regulations, 2026]] 

Ministry of Law and Justice [Noti. No. G.S.R. 856(E) [National Tribunals Commission and 
Qualification, Selection, and Conditions of Service of Chairperson and Members of Tribunals 
Rules, 2026]] 

Ministry of Parliamentary Affairs [Noti. No. G.S.R. 857(E) [Ministry of Parliamentary Affairs, 
Section Officer Recruitment Rules, 2026]] 

Ministry of Petroleum and Natural Gas [F. No. PNGRB/Tech/1-T4SCGD/(4)/2023-Part(1)(E-6228) 
[Petroleum and Natural Gas Regulatory Board (Technical Standards and Specifications including 
Safety Standards for City or Local Natural Gas Distribution Networks) Amendment Regulations, 
2026]] 

Reserve Bank of India [RBI/2026-27/272] 
Reserve Bank of India [RBI/2026-27/273] 
Reserve Bank of India [RBI/2026-27/274] 
Reserve Bank of India [RBI/2026-27/275 [Reserve Bank of India (Commercial Banks - Acquisition 

and Holding of Shares or Voting Rights) Amendment Directions, 2026]] 
Reserve Bank of India [RBI/2026-27/276 [Reserve Bank of India (Small Finance Banks - Acquisition 

and Holding of Shares or Voting Rights) Amendment Directions, 2026]] 
Reserve Bank of India [RBI/2026-27/277 [Reserve Bank of India (Payments Banks - Acquisition and 

Holding of Shares or Voting Rights) Amendment Directions, 2026]] 
Reserve Bank of India [RBI/2026-27/278 [Reserve Bank of India (Local Area Banks - Acquisition 

and Holding of Shares or Voting Rights) Amendment Directions, 2026]] 
Securities and Exchange Board of India [HO/38/24/(15)2026-MIRSD-PODMMC/I/22872/2026] 
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